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ORDER
CP No. 1441/I&BP/NCLT/MB/MAH/2017

For the Corporate Debtor Counsel has stated that thr,v t!ill make paymerlt k)

the Petitioner, at her request, list this matter for reporting satisfaction of clebt on the

ne\t date of hearing.

Ljst this m.rtter on 22 I 1.20I7
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B.S.V. PRAKASH KUMAR
N4embcr (Judi.inl)

SECTION OF THE COMPANIES ACT: I & BP Code 2016.


